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Order dated 18.08.2016 

C.F. No. 49 (ND)/2014 M/s Moradabad Club Ltd.  

Learned Counsel for petitioner is present and sought for time. 

However, it seems respondents are yet to file reply. For completion of 

pleadings time is granted till 08.09.2016. If, further pleadings are not 

filed by 08.09.2016 the right of the parties to file further pleadings shall 

stand forfeited. 

List the matter on 08.09.2016. 
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Dated 18.08.2016 
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